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Post Offices in Andhra Pradesh 
300. SHRI JANARDHANA REDDY : 

Will the minister of COMMUNICATIONS 
be  pleased to state : 

(a) the number of villages in Andhra 
Pradesh which are still without Post Offices; 
and 

(b) the number of Post Offices proposed 
to be opened in the villages in the State during 
1977-78 ? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI GEORGE FERNANDES) : (a) 
14,119 out of 27,221 villages in Andhra 
Pradesh are without Post Offices. 

(b)  155.  
Telephone connections in Andhra 

Pradesh 
301. SHRI N. JANARDHANA REDDY: 

Will the Minister of COMMUNICATIONS 
be  pleased  to  state : 

(a) the number of telphone exchanges <i) 
opened during the last two years and (ii) 
proposed to be opened during the current year 
in Andhra Pradesh ; and 

(b) the number of telephone connections 
provided in Andhra Pradesh during the last 
two years and the number of pending  
applications  for  new  connections  ? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI GEORGE FERNANDES) : 
<a) (i) 50 exchanges were opened in 1975-76  
and  76  in   1976-77. 

(ii) 100 exchanges are proposed to be 
opened during the current year. 

(b) 9820 connections were provided in 
1975-76 and 10266 in 1976-77. 

Pending applications as on 1-6-77 are 
3317. 

Wages for agricultural workers 

302. SHRI SANAT KUMAR RAHA : 
DR. Z. A. AHMAD : 
SHRI JAGJIT SINGH ANAND : 
SHRI      LAKSHMANA      MAHA-

PATRO : 
SHRI   BHOLA   PRASAD : 

Will the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased to 
slate : 

(a) the rates of minimum wages for 
agricultural workers now fixed by each State 
Government and Union Territory; 

(b) whether all the State Governments and 
Union Territories have refixed the revised 
rates of minimum wages for the agricultural 
workers; and 

(c) if not what further steps Government 
propose to take to have the revised rates fixed 
by the remaining State Governments and 
Union Territories? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND LABOUR (SHRI 
RAVINDRA VARMA) : (a) to (c) Almost all 
the State Governments/Union Territories have 
fixed/revised minimum wages under the 
Minimum Wages Act, 1948 in respect of 
agricultural labour. A statement indicating the 
present position is appended. 

Statement 

State-wise Minimum Wages in Agriculture 
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The Calcutta High Court has issued injunction against the notification revising the 
minimum wages for agricultural workers. However, all Distt. Magistrates & per. Commis-
sioners have been asked to ensure, through persuasive methods, payment of minimum 
wages not below Rs. 6.63 per day in case of adult workers and Rs. 4.74 per day in case of 
children. 

 

  

 Problems facing persons of Indian origin 
settled abroad 

304. SHRI PRAKASH VEER SHASTRI : 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether there is any proposal under 
Government's consideration to create a 
special cell in his Ministry to study the 
problems of persons of Indian origin settled 
abroad; and 

(b) if so, what are the details in this 
regard?] 

 
t[THE MINISTER OF EXTERNAL 

AFFAIRS (SHRI ATAL BIHARI VAJ-
PAYEE) : (a) and (b) Yes, Sir. 

The details are currently being worked out] 

t[   ] English translation. 

 
303. [Transferred to the 23rtl June, 1977.]

 


